RAJYA SABHA {10 March, 2003]

e trare wera about 1071 unautorised colonies in existence
Paclanocnn 3t 31993, The Union Government has already agreed, in
Lo ermy fneg ’|‘\" of those unauthorised colonies which have
0TTE g'_‘ B ’““Ihi 4rh: 71,.3.1993 and which conforms to the guidelines

L
! -,
formulatoi for e ;mrpose,

(£ W, Dir.

(¢hh Does notanss in view of reply to {c) above,

ooty of water bodies in NCT of Dethi

& AZRAL

Vit the 24 msier of URBAN DEVELOPMENT AND POVERTY
AL ETATIC s nizased to state:

iav whatt ooor i o fact that water reservoirs in the National Capital

Teoitor: ot s been depleting almost every year rapidly;
(DY v o e astals thereof during the last three years; and
{c -+ Government have taken to arrest the depletion in the

cyn ;
wotar beve oottt period and wit_h what result?
F Min STFR OF STATE IN THE MINISTRY OF URBAN
DEYEIOPMENT AND POVERTY ALLEVIATION (SHRI PON

F‘-'.-T-f ~.4 i ISHNAN): (a) to (¢) The information is being collected and
oo the Table of the House.

 one-an of properties from leaseholid to Freehold
s I K ANAND:
Do SANTOSH BAGRODIA;
- nister of URBAN DEVELOPMENT AND POVERTY

S0 e e pleased to state:

e nnher s a fact that DDA had opened a conversion scheme
ve o ort s tor making residential properties from leasehold to
freory o eoede Aol 2002,

. « 4 taar pecople owning plovhomes/fiats in areas under the
Loowi oo been deprived of this right;
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